
THE GAUH GH COURT AT GUWAHATIHI

r{o.Hc.vII-56/

(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFI CATION
Dated: Guwahati, the 17b August, 2023

2O2O lTAaO I A### On the recommendat'on of the Judicial

Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct all

Grade-l ludicial Officers of the States of Assam, Nagaland, Mizoram and Arunachal

Pradesh, except the Offcers nominated for physical training vide notification no.

HC.W-56l2O2Ol743OlA daH 05-08-2023 to join 1 (one) day "Sensitization

Tnining Progtramme on POCSO Act" sf:het',uled to be held on 20-08-2023

(Sunday) from 1O:OO a.m. to 03.30 p.m. at the Judicial Academy, Assam,

through virtual mode,

The link for the proposed training programme is

httDs: / / bit.lv/3OvO9HH

The general instruction for the training (online mode) for participation is

enclosed with the notification.

By Order,

Sd/- R.A. TaPadar

REGISTRA R (JUDICIAL)

Memo No.HC.VII ts6t202,Jl Taal-7B92 IA Dated: L7-Oa-2023
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, ludicial Department, Dispur,

Guwahati, Assam.

2. The Secretary to the Govt. of Nagaland, Justice and Law Department,

Kohlma.

3. The Secretary to the Govt. of Mizoram, Law and ludicial Department, Aizawl,

Mizoram.

4. The Secretary to the Govt. of Arunachal Pradesh, Law and Judicial

Department, Itanagar.

5. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

6. The Registrar-cum-Principal Secretary to Hon'ble the Chief lustice, Gauhati

High Court, Guwahati.



7. The Registrar Gauhati High Court, Kohima Bench, Kohima / Aizawl Bench,

Aizawl / Itanagar Permanent Bench, Naharlagun.

(He is rquestd to inform tlre all the Gtade-I Judicial

Offrcerc of his State to join the taining tfirough vittual mde
accodingly).

8. The District & Sessions Judge,

Bajali/ Baksa/ Barpeta/ Biswanath/ Bongaigaon/ Cachar/ Charaideo/ Chirang/

Darrang/ Dhemaji/ Dhubri/ Dibrugarh/ Dima Hasao/ Goalpara/ Golaghat/

Hailakandi/ Hojai/ Jorhafl Kamrup (M)/ Kamrup/ Karimganj/ Karbi Anglong/

Kokajhar/ Lakhimpur/ Majuli/Morigaon/ Nagaon/ Nalbari / Sivasagar/

Sonitpur / South Salmara-Mankachar / Tinsukia/ Udalguri/ West Karbi

Anglong

(He/ She is tquesw to inbrm all the Gndel Judicial

Oficerc under his/her @ntrol to lbin dte training through virtual

mode acordingly).

9. The Project Manager, Gauhati High Court, Guwahati.

(He is rqusted to uplod trte notifrattbn immdiately in the

official website of re Gauhati High CouQ Guwahati).

10. The Administrative Officer, ludicial Academy, Assam with a request to place

the Notification before the Hon'ble Director, Judicial Academy, Assam'

11. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathal! Gauhati

High Court, Guwahati for his Lordship's kind information.

12. The CA to the Registrar General, Gauhati High Crurt, Guwahati.
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REGISTRAR (JUDICIAI)



]UDICIAL ACADEMY' ASSAM
ti

1. TIle trainang

'M'lcrosoft

pr09ramme will be conducted by using the Online vc/Meeting Software

Teams'which will be two-way audio-video interactlon'

via the Joining

2. PartioPants are to r

Link as notrfied and also uP loaded in the lYeb6ite of lud-rial Academy' Assam

3. Participants are tequested to r€port online through jorning Link' at lea* 10 m'nute5

beffie the sdrcduled tirne of video Confererre and maintain Punctuality'

4. Participants are to keeP their video ON' continrrcudv throoofrout & till the

condusion of the trainino'

5. All ttle Participa6B 6rs 1e fsltew the Video Conference Protocds like: -

a

unmute themselves'

5. ft $g gn( 9f the deliberation of the Resource Person' Partici Pants mav raise hand

data so that theY can aBend E|e

e

in

Uaining wthout any network and connectivity issue'

6. Participants arc to wear formal attire (befitting an officer) \'Yhile atending the trdninq

7. Participants are to check the offrcial w€bsite of ludicial Academy' Assam for updates'

8. loining Guid€ (Steps belovr ale to be followed):

> qick on the given link or type the given link on the brows€r'

> A new tab with a PoP-uP will open

. Sel€ct 'open llicro*n r"""# lf you have Mkrosoft Teams App in*alled in yotlr

Ensure proper lntelnet conneclvrty with adequate

device

C

OR
. J*"t the pop-up and click on'Continue on this browser'' 

-

> For Smarghon€ uicrosot rearn's il n"Jtio ut ttturled bel^ore ilining the vC'

Note: - Queri€s and other informaitn ti'tro'gt' e-marl may be obtained from: '

E-Matl - sugg€stion jaa@gmail'com

Mobile: - 8723028535 i 8133998881

r Note:- The same is essential for preparation' maintenance and submissbn of accurate

report


